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W NO.1046/2002 has oeenfl.Led 

by the Respondents disclosing therein 

that this OA has become in fructuous. 

To suostantiate the stand taken in 

this MA No.1046/2002, Mr.S.Bera, 

t,earned ASC appearing for the Respon.. 

dents has placed on record Annexure..R/1 

dated 16/19-09..2002 and Annexure_RJ2 

dated 23-10-2002.Learned counsel for 

the Applicant Mr.p.icGiri has no 

objection to the prayer nade in this 

MA NO.1046/2002.In view of this,, 

this OA N0.611/2000 stands disposed 

of as the same has Decome infrcutuous• 

MA NO.1046/2002 is also accordingly 

disOsed of. 
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